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Delayed Take-off of Planes front 
Pa]asn Airport 

925+ SHRI RAJE VISHVESHV.\R 
RAO : Will the rv1inister of TOLTRISI..,l 
AND CIVIL AVIATION tw pleased to •. 
state: 

(a) is it a fact that not a single plane 
these days kaves Palam Airport ill tim!' ; 

(b) what is the I"(·",on therefor; and 

(c) action Government propos cd to ho:: 
taken in the matter? 

THE .l\UNfSTER OF TOURIS.l\1 
AND CIVIL AVIATION (SHRI PURU-
SHOTTAM KAUSHIK) : (a) and (b). 
No, Sir. For the lJf'riod 1St April to 25th 
April, 1978 out of 56 I Indian Airlines 
f1ights,46.1· tat(t·-oIT.. wcr" on schedule and 
there werc '17 ddavs !'xceeding 15 minutes. 
For the period 1st April to 15th April, 1978, 
out of i 1 :\ir-I ndia flights, 9 left on 
Schedule and 40 flights \\'('re delayed [or 
a period beyond 15 minutes. 

1I.10st of delays were elu" to 
consequential factors like late arrival of 
aircraft at Ddhi al111 Engincering/Traffic 
problems. 

(c) GO\'I'rnmrnt han' sct up a 
Committee lI!l("~r the Chairmanship of 
Secretary, Ci"il Aviation, consisting o[ the 
representatives of Air-India, Indian 
Airlines, Civil Aviation Department. India 
Meteorological Department and . Inter-
national Airports Alllh()rit~· of India to 
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examine the delays taking place in arrival 
and departure of scheduled services opera-
ted by Air-India and Indian Airlines. 
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Applications froID SIDaIl Scale Units 
of Paints and Varnishes for refund 

of Duty. 

9256. SHRI R.V.SWAMINATHAN: 
Will the Minister of FINANCE be pleased 
to state; 

(a) whether it is a fact that many 
small scale units of paints and varnishes 
who were working under' simplified pro-
cedure were asked to pay duty for April, 
1978, despite concessions announced by 
Government in budget for 1978-79 iIi 
February, 1978 ; 

(b) whether these units have applied 
for refund; 

(c) if so, whether no action has so far 
been taken on these applications; 

(d) the reasons for the same; and 

(e) by what time the refund is being 
made? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SATISH AGRAWAL): (a) to (e)_ 
Information is being collected from 
the various collectorates and will be 
placed on the Table of the Sabha. 

Non-availability of National Deve-
lopD1ent Bonds in Nationalised 

Banks, Bombay, 

9257. DR. BAPU KALbATE : 
Will the Minister of FINANCE b" pleased 
to state: 

(a) whether it is a fact that the 
National Developmellt Bonds are not avail-
able in the nationalised banks in Bombav 
and New Delhi; . 

(b) if so, the reasons thereof; 

(c) if so, the details of National Dcy£'-
lopment Bonds sold by the nationalised 
banks through its offices in Bombay duri ng 
the past six months; and 

(d) details bank-branch-wise ? 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL) : (a) and (b). 
The National Development Bonds 
are available in the nationlised banks in 
Bombay. These are not, however, at 




